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w 'ch these applications are on waiting 
list vary with individual exchange areas . 

ca e and orne applications in General 
category . 

. (b) It is expected that majority of the 
applicant registered upto 1-2:'1983 ar! 
Jikely to be provided telephone connec-
tions progressively by the early 7th Fivl! 
Year Plan. except for few non-feasible 

(c) 64 applicants are on the waiting 
list in Delhi Ca~. exchange as on 
1-3-1983. They are likely to be giv'en 
telephone connections during 1983-84. 

Statetnent 

----------_._-_.- -----------_._---
I.No. State/Union Territories Waiting 

list as on 
1-2-1983 

I Alldhra Prad h 37,235 

2 Bibar 7508 

3 Gujarat (Daman Diu and ah'asa Union Tcrritorie ) 57,968 

5 Karnataka 23,572 

6 Kerala (Mah and Lakshdw('('p Union Territori('~) 36,436 

Maharasbtra, Goa (Union Territory). 2,02, '50 

8 Madhya Pradesh 17,867 

9 North East States, ~sam Manipur Tripura, Mizoram Nagaland , Mchgalaya 
and Arunachal Pradesh (North East Telecom. Circle .). 5,439 

10 NQrtb West States, Punjab, Haryana , Himachal Pradesh and Chandigarh (North 
West Telecom. Circle). . . . . . . . . . 40,726 

J J .orissa . 4,148 

) 2 Raja~than 16,523 

13 Tamil Nadu, Pondicherry (Union Territory), . 49,266 

J+ Uttar Pradesh 27,f1.77 

~~ West Bengal, Sikkim and AndOlan Nicobar (Union Territories). 33,~2 

.6 Dellii (Union T~rritory) . 1,02,715 

Expe.uture 00 81m "GIIDdhI" 

3828. SHRI SANAT KUMAR MAN· 
DAL: 

SHRI RAJNATH SONKAR 
SHASTRI: 

Total: 6)66,~74 

foreign exchange) on the production of 
the tilm 'Gandhi' by Sir Richard Atten-
borough (separately for English and Hindi 
versions); 

Will the Minister of INFORMATION 
A D BROADCASTING be pleased to 
state: 

(b) the ' manner in which the release in 
India of this film has been made and 
through which agency and what are the 
terms and conditions regulating that; and 

( c ) thrQugb which agency this film i9 
being exhibited in foreign countries and 
whether ~hat ear~ing wJ!l Pe remitted to 

.. ~ . ) the to.tal expenditure incurred by 
~ ernmf.tnt-:both in India ~d abroad (in 
r.. 
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India and if so, Government's share in 
it? 

TH 0 PUTY MINISTER IN THE 
MINJS kY 0 IN ORMATION AND 
BROADCASTING AND IN THE DE-
PARTME~T OF PARLIAMENTARY 
AFFAfRS (SHRl MALLIKA ruN) ~ 
(a) The total expendit'~ on the fi1r:t 
'Gandhi' hy sir Richard Attenborough IS 

of the or1er of Rs 17 .34 crOfes plus over 
cost contribution of IFI IGFI . The fi&ur-:.s 
are under compilation and audit. The eX-
penditure on dubbing of the film is not 
separately available . 

(b) The distribution rights of this 
film in India have been given to M Is. Col· 
umbia Pictures. which i distributing this 

to film through Mis . Music India Ltd. MIs. 
Columbia Pictures has to pay an advance 

~ £ 2.075 million, The National Film 
Development Corporation's share out ?f 
this amount is 36.64 per cent . The diS-

tributor's Commission will not exceed 
22 . 50 per cent. 

(c ) The di tribution of the film in for-
eign countrie excluding NFDC territories 
will be done by MI . Columbia pictures . 
NFDC' pari passu share OUt of {hese ear-
njng will be remitted to India. 

Amendment of Electridt'y 19Upply Act 1941 

3829. SHIU GHULAM MOHM. 
KHAN : Will the Minister of ENERGY 
bl.! pleased to state: 

. (a) whether there is a proposal under 
(Government's consideration to brini sta-

: .) tutory changes in the Central Electrici ~y 
Supply Act, 1948 to reorganise and 
st~gthen the power supply system in the 
country; 

(b) whether the Centre has directed 
th~ States to review the organisational set 
Up of power industry; and 

(c) if so what extent it will affect 
the working' of the Regional Electriclty 
Boards in the country? 

THE MINISTER OF STATE IN THE 
t MINISTRY OF ENERGY (SHRI CHAN-

DRA SHEIqiAR SINGH): (a) Certain 

statutory changes in the Electricity (SUP-
ply) Act, 1948 have been considered by 
the Government in cqnsultation with th~ 

States, regarding miniUlum rate of r~turn 
to be earned by thel SEBs and introouc· 
tion of a uniform commercial accounting 
ystem fOr them . These are being pro-

c,essed for further action. 

(b) and (c) . At the annual Power 
Ministers' Conference held on August 26· 
27 1982 discussions were held, inter-alia . 
with the States regarding the need to 
provide greater powers to the Centre for 
ensuring integrated operation of the regiO-
nal power systems, need to strengthen the 
organisMional set ~p of the power supply 
industry at tbe regional level through 
creation of Regional Electricity Authori-
ties (REAs) with statutory powers and 
the need to strengthen {he overall mana-
gement including the financial perform· 
anee Of the SEBs . The implementation 
of these proposals will involve statutory 
changes. Many States haVe expressed their 
reservations in this regard. It is consi-
dered necessary to consult and evolve a 
consensus among the States, before any 
action can be taken on this proposal. 

Suggestions made at Nadonal semInar 00 
Small Hydro statf0D8 

3830. SHRI S. A. DORAI SEBA-
STIAN: Will the Minister of ENERGY 
be pleased to state: 

(a) the principal suggestions i1lat ema .. 
nated from the National Seminar on 
Small Hydro Stations in the country held 
in January, 1983; and 

(b) the action proposed to be tllken to 
implement them? 

THE MINISTER OF STATE IN THB 
MINTSTRY OF ENERGY (SHRI CHAN-
DRA SHEKHAR SINGH): (a) The 
principal suggestions made in the Seminar 
on Sma]] Hydro Stations organised by the 
~ntral Electricity Authority and Central 
JJoatd of Irrigation & Power in JanuarY 
1983 are given beJow:-

(i) Priority should be given by aU 
States for as~ssme~t of small hydro"' 




